| TEM NO. 59 REG STRAR COURT. 2 SECTI ON | VA
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Petition(s) for Special Leave to Appeal (C No(s). 5246-5248/2015
MADAHYA PRADESH HOUSI NG AND | NFRASTRUCTURE DEVELOPMENT BQARD
Petitioner(s)
VERSUS
LAXM RANI & ORS. ETC. ETC. Respondent ( s)
(with appln. (s) for c/delay in filing SLP and office report)
Date : 11/04/2016 These petitions were called on for hearing today.
For Petitioner(s) M . Si ddharth Vi kram Adv.
M. Pranod Dayal , Adv.

For Respondent (s) M . Prasanna Mbhan, Adv.
M. Kunal Verma, Adv.
M . Vi kas Bansal , Adv.
M. M shra Saurabh, Adv.

UPON hearing the counsel the Court made the follow ng
ORDER
The appeari ng respondent s have fail ed to file t he counter
affidavit within the period stipulated under the rules. Service is
conpl et e. Viewed thus, t he mat t er shal | be processed for
before the Honé&#39; bl e Court as per rules.
(M 'V RAMESH)
Regi strar
SB

listing



